CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPAL BENCH, DELHI.

R.ANO. .156 OF 1991
in

0.A.N0. 2216 OF 1990

Shri M.R. Dewan. ' ‘ ' ; .. Peﬁitioner.

Union of India-and others. .. Respondents.

This review petition having put up for orders, by circulation,

Hon'ble Vice-Chairman made the following:

ORDER

Perused the review petition. ;No ground has been made out for
reviéw of the finai order dated 18-7—1991. The original application
"was dismissed essenti;lly on ,thé preliminary objection raised by
the respondents with respect to'thelbar of res judicata. The plea
taken up by the aéplicant that - since the original application was
admitted, it was not open to consider this matter at the time of final

‘hearing, has to be stated,only for the purpose of rejecting the same.
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The review petition is rejected. L . S
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OCTGBER 7,1901. (G.SREEDHARAN NAIR)
VICE-CHAIRMAN

BANGALORE.

Hon'ble Mr. P.S.Habeeb Mohamed, Member{A):
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